IN THE HIGH COURT OF ORISSA,CUTTACK

CC Applications Notified for compliance of court
fees/removal of defects.

Date : 01.10.2024

Court Fee

C.A.No. \Applicatio Applicant |Specificatio |y
n

INOT READY CASES

4.00,3*4 2024
1 6627/2018 (01.02.2018 |CRLA/824/2017 M.K.RANA document in 10-01

dms

14.00,3*14 2024-
2 17447/2018 |27.03.2018 |JCRLA/49/2010 M.K.RANA document in 10-01

dms

22.00,3*22 2024-
3 19824/2018 |02.04.2018 |CRA/88/1992 M.K.RANA document in 10-01

dms

35.00,3*35 2024-
4 40165/2018 |07.06.2018 |CRLA/204/2011 M K RANA document in 10-01

dms

3.00,3*3 2024-
5 13175/2019 |05.02.2019 |0JC/14593/2001 M.K.RANA document in 10-01

dms

13.00,3*13 2024-
6 19236/2019 |22.02.2019 |JCRLA/16/2013 M. K. RANA |document in 10-01

dms

2.00,3*2 2024-
7 19240/2019 |22.02.2019 |CRA/304/1991 M. K. RANA |document in 10-01

dms

5.00,3*5 2024-
8 19244/2019 |22.02.2019 |CRA/257/1992 M. K. RANA |document in 10-01

dms

2.00,3*2 2024
9 22661/2019 |06.03.2019 |CRA/304/1991 M. K. RANA |document in 10-01

dms

2.00,3*2 2024-
10 |31582/2019 |29.03.2019 |CRLA/785/2018 M. K. RANA |document in 10-01

dms

3.00,3*3 2024-
11 |87545/2019 |23.09.2019 [WP(C)/7317/2019 M.K.RANA document in 10-01

dms

11.00,3*11 2024-
12 |88117/2019 |24.09.2019 |CRA/338/1992 M. K. RANA |document in 10-01

dms




13 élZOlZ/ZOl 09.12.2019 |WP(C)/12715/2019 M.K.RANA  |4.00,3*4 igfg;
2.00,3*2 2024
14 8632/2020 |25.01.2020 |WP(C)/28163/2019 M.K.RANA |document in 10-01
dms
18.00,3*18 2024-
15 |729/2021 19.02.2021 |CRA/248/1999 M. K. RANA |document in 10-01
dms
5.00,3%*5 2024-
16 4854/2021 (08.03.2021 |WP(C)/37783/2020 |S K BEHERA |document in 10-01
dms
2024~
17 |78887/2024 |17.09.2024 |CRLMC/5353/2023 |S MOHANTY |4.00,3*4 10-01
2024~
18 78901/2024 |17.09.2024 |GCRLA/10/2002 S K SWAIN |12.003*12 1001
2024~
19 |80634/2024 |23.09.2024 |CRLA/605/2019 H K PATRA [20.00,3*20 1001
2024~
20 |81121/2024 |24.09.2024 |CONTC/2000/2019 |P K SWAIN |2.00,3*2 10-01
* -
21 |81177/2024 |24.09.2024 |CRLMC/3104/2024 |R DAS 3.00,3%3 2024
download copy |10-01
22 |81532/2024 |25.09.2024 |WP(C)/9095/2024 |B LENKA 3.00,3*3 ig%gi
* -
23 |81560/2024 |25.09.2024 |WP(C)/32533/2023 |B C PANDA 339'00’3 139.0 igfél
2024~
24 |82024/2024 |26.09.2024 |WA/964/2024 P K NAYAK (6.00,3%6 10-01
2024~
25 |82026/2024 |26.09.2024 |WA/964/2024 P K NAYAK (6.00,3*6 10-01
2024~
26 [82027/2024 |26.09.2024 |WA/964/2024 P K NAYAK (6.00,3%6 10-01
2024~
27 |82029/2024 |26.09.2024 |WA/964/2024 P K NAYAK 6.00.3*6.00 10-01
2024-
28 182030/2024 [26.09.2024 |WA/964/2024 P K NAYAK (6.00,3*6 10-01
2024-
29 |82033/2024 [26.09.2024 |WA/964/2024 P K NAYAK (6.00,3%6 10-01
2024-
30 [82039/2024 (26.09.2024 |WP(C)/38206/2020 |N MALLICK |6.00,3%6 10-01
2024~
31 |82053/2024 (26.09.2024 |JCRLA/23/2023 G R PATRA |11.00,3*11 10-01
32 [82069/2024 |26.09.2024 100 (ORCV/ZBLS/200 g guyparay (4,00, 374 e
2024~
33 |82464/2024 (27.09.2024 WP(C)/18638/2020 |G C JENA  |30.00,3*30 10-01
2024~
34 |82466/2024 (27.09.2024 WP(C)/18641/2020 |G C JENA  |29.00,3*29

10-01




35 182837/2024

28.

09

.2024

WPC (OA) /1219/2019

PC MOHANTY

2.00,3*2

2024-

10-01
2024-
36 82855/2024 |28.09.2024 |WP(C)/32509/2020 |S K MANDAL [10.00,3*10 10-01
37 182856/2024 |28.09.2024 |WP(C)/38378/2020 |S K MANDAL |7.00,3*7 ig%g;
2024-
38 182861/2024 |28.09.2024 |WP(C)/9852/2011 PC DAS (2) 2.00,3*%2 10-01
* _
39 182864/2024 |28.09.2024 |ABLAPL/9407/2024 |S PANDA 5.00, 5%3 2024
download copy |10-01
40 1/83063/2024 |28.09.2024 |RVWPET/297/2023 H K PATRA |[2.00,3*2 ig%g;
2024-
41 |83073/2024 |28.09.2024 |WP(C)/8642/2020 B K PATI 5.00,3*5 10-01
2024-
42 183373/2024 |30.09.2024 |CRLA/890/2022 G C JENA 57.00,3*%57.00 10-01
43 [83382/2024 |30.09.2024 |0JC/14025/1998  |L D saHoo >0 document 2024-
in dms 10-01
s K 19.00,3*19 2024
44 183384/2024 |30.09.2024 |WP(C)/1590/2012 MOHANTY document in 10-01
dms
* —
45 183728/2024 |01.10.2024 |CRLMC/2979/2024 S DAS 3.00,3*3 2024
paperless 10-01
S.S.PRADHA |9.00,3*9 SENT |2024-
46 |83804/2024 |01.10.2024 |WP(C)/10605/2024 N TO XEROX 10-01
85.00,3*85 2024-
47 183836/2024 |01.10.2024 |WP(C)/17516/2024 |S. DWIBEDI PAPERLESS 10-01
— 28.00,3*28 2024
48 183888/2024 |01.10.2024 |WP(C)/2256/2017 o DOCUMENT IN
LENKA 10-01
DMS
READY CASES
3.00,3*3 2024-
49 179608/2024 119.09.2024 |0JC/11578/2000 Y DAS document in 10-01
dms
2024-
50 /80186/2024 |20.09.2024 |WP(C)/17620/2020 |P K BEHERA 4.00,3*4 dms 10-01
* _
51 1/80194/2024 |20.09.2024 |BLAPL/4674/2024 S MITRA 5.00, 5*3 2024
download copy |10-01
3.00,3*3 2024
52 180549/2024 |23.09.2024 |WP(C)/16998/2007 |A PATRA document in 10-01
dms
6.00,3*6 2024-
53 181137/2024 |124.09.2024 |WP(C)/23990/2015 |U CHHOTRAY document in 10-01
dms
4.00,4*4 2024-
54 181554/2024 |125.09.2024 |BLAPL/4852/2024 D SAHOO DOWNLOAD COPY |10-01
J N 4.00,3*%4 SENT |2024-
55 182553/2024 |27.09.2024 |WP(C)/3996/2018 MOHANTY TO XEROX 10-01




55.00,3*55 2024

56 |83065/2024 |28.09.2024 |WP(C)/21085/2020 |D P DALAI |document in 10-01

dms

* —

57 |83075/2024 |28.09.2024 |BLAPL/5747/2024 |A K PANDA 3.00,3*3 2024
download copy |10-01
6.00,3*6 2024-

58 183377/2024 (30.09.2024 |WP(C)/22883/2024 |R C ROUT PAPERLESS 10-01
SUVENDU 5.00.3*5 DOWN [2024-

59 183524/2024 |30.09.2024 |ABLAPL/7737/2024 BARIK LOAD 10-01
* —_

60 [83560/2024 [01.10.2024 |RVWPET/416/2023 |M BARAL 7.00,3%7 sent 12024
to xerox 10-01
3.00,3*3 DOWN |2024-

61 |83679/2024 [01.10.2024 |ABLAPL/8747/2024 |P K BARIK | 0, ~ 10-01
4.00,4%4 2024-

62 183691/2024 |01.10.2024 |BLAPL/7025/2024 K MANSINGH DOWNLOAD COPY |10-01
* —_

63 |83777/2024 |01.10.2024 |ABLAPL/8540/2024 |BB ROUT 3.00,3%3 2024
download copy |10-01
5.00.3*5 DOWN [2024-

64 [83781/2024 |01.10.2024 |CRLMP/1284/2024 D. K. JENA LOAD 10-01
BALARAM 7.00,7*3 2024-

65 [83813/2024 |01.10.2024 |WP(C)/22593/2024 STNGH download copy |10-01

NIC




